81 Written Answers .
THE MINISTER OF 3TATE IN THE
INISTRY OF HOME AFFAIRS AND

IN'THE DEPARTMENT OF PERSONNEL

(SHRIRAM NIWAS MIRDHA) : (a) and

(b).. The number of chances a candidate

can avail of for the competitive examination

the IAS/IPS for and other Central Services
has been increased from two to three for the

1973 examination.

National Policy on Wage, Income and
Profit
3388. SHRI ANADI CHARAN DAS :

SHRI BHAGIRATH
BHANVAR ;
Will the Minister of PLANNING be

pleased to state:

(a) whether Government propose to for-
mulate a national policy on wage, income and
profit for stable economic development in
the country ; and

(b) if so, its main features ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHR]-
MOHAN DHARIA) : (a) and (b). The docu-
ment ‘“‘Approach to the Fifth Plan” has under.
lined the need and importance of a consis-
tent and integrated national policy on wages,
incomes and prices subserving growth with
stability and social justice, Some broad out-
lines of this policy have also been given in the
document. The matter is underthe consi-
deration of the Government. No decision
however, has been taken so far.
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

RBPORTED BLACKMARRETING IN FerTi-
LISERS BY KFERTILISER CORPORATION
OF INDIA

SHRI ACHAL SINGH : (Agra): I call the
attention of the Minister of Petroleum
and Chemicals to the following matter
of urgent public importance and request
that he may make a statement thereon :

“The reported blackmarketing of fertilisers
by Fertilizer Corporation of India and reco-
very of Rs. 8000/~—black money per wagon of
fertilizers from dealers of Andhra Pradesh.’

THE MINISTER'OFPETROLEUM AND
CHEMICALS (SHRID. K. BOROOAH):
I have been in formed by the Fertilizer Cor-
poration of India Limited that a large number
of dealers in Andhra Pradesh and Mysore
had defauited in making payments to the
Corporation for the fertilizers supplied to
them. Since the amounts were outstanding
for a long time, Director (Production and
Marketing ) of the Corporation asked the
officers concerned to explore possible ways
of recovering these outstandings. In this con-
nection, it seems that a procedure was envol-
ved in the 2nd week of October 1972, accor -
ding to which the Corporation! could issue
ammonium sulphate or ammonium sulphate
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nitrate from the Sindri Fertilizer Factory
to a defaulting dealer, provided he liqui-
dated simultenieously his outstandings or a
part thereof at the rate of Rs. 4,000 per
wagon for ammeonium sulphate and
Rs, 1,500 or 1,200 per wagon for ammonium
sulphate nitrate supplied to Andhra pradesh
and Mysore respectively. However, in cases
where a defaulting dealer was no longer in the
fertilizer business or was not in a position
to liquidate the outstandings, an alternative
procedure seems to have been alse evolved.
According to this alternative, supplies could
be made to any other dealer who offerel
to hquidate such outstandings of a default-
ing dealer. In such cases, both the defaulting
dealer and the dealer receiving supplies
under this arrangement woulld have to convey
their consent in wiing.

Even while this proceduie was being
examined from legal and financial angles
realisations of the outstandings seems to have
been begun and a sum of about Rs. 13 laikhs
was thus reahised. This amount is being
held in the suspense account. The nature
of such transactions came t the notice
of the managementin December 1972 and
enquiries were initiated on the basis of which
directions were also 1ssued to the officers
concerned to stop such transactions forth-
with. Thereafter, the management deaded
to refer the matter to the Central Bureau
of Investigation for full investigations on the
24th of February, 1973 and the matter is
now under investigation by the Bureau,
Pending enquiry by the C. B. 1., Director
(Production and Marketing) and General
Manager, Trombay have been asked to
proceed on leave initially for a period of
two months. This they have done. Similarly
the Marketing Manager, Trombay has
also proceeded on leave, The Central
Buregu of Investigation hus been asked
to indicate whether, for purposes of facilita«
ting the enquiry, some other offiers cop~
cpmed with these transactions should ajgo
be asked to proceed on ieave.
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Further action will be taken on receipt
of the report of the Ceutral Bursau of Inves»
tigation.

SHRI ACHAL SINGH : Mr. Speaker,
1 do not agree with the reply. It is & bogus one,
I wigsh to State that Fertilizer Dealerships
were given throughout %India on personal
commission basis to conspicuous parties and
consequently Rs. 1.7 crore went in BAD
DEBT. They could not recover the amount
as a heavy share in black marketing was
being taken by directors. Dealers refused to
pay arrears as they were already over taxed
by Disectors. Hence the “Trio’ of Director
decided to increase the rate of black mar-
keting so as to also cover bad debt from a por-
tion of earned black money. For this can
brand of fertilizers were supplied to such
banned states where black marketing margin
was high. Despatch of ammonium Sulphate
and Ammonmum Sulphate mitrate Fertihzers
was banned from Bihar to South under
Essential Commodites Act. Violaung
this, fertillizers were supplied to dealers
in Andhra, Mysore and Ormisa charging
8 thousand black money on each wagon
of fertlizers. Black marketing rate were
prevailing at a margin of extra 12 thousand.

Same game was played in supply of
Urea and CAN‘fernlizers and black marketing
was done in U.P. Assam, Bengal, Bihar»
M. P., Punjab, Haryana, Tamiinaiu, Rajas-
than. etc.

Half the amount Rs. 4 thousand of black
money of 8 thousand was directed to be
adjusted against Bad Debt to Rs. 1-74 crores.
It went on silently and within months bad
debts to sune of Rs. 1.7§ «etores were brought
down to Rs. 3¢ lakhs. In other Units, Finance
Managers did not object to it and cooperated.
with Directors.

However, Trombay Unit Finance Munager
(Shei W, R Padosanabheny refused tor
adjust black money againast bad debts ani
consequently a suspense account of Rs, 20
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Hakhs accumulated in Trombay. In the
aneantime Director-Marketing, and General
Manager Trombay were pressumsing Fmance
Manager Trombay to do bunging with
suspense account, Government received the
complaints of black marketing and CBI
caught some documents. However, Manag-
ang Director, Marketing Director and
Finance Director succeeded in  destroying
wital documents showing their conmvance
and are trying to shift the burden on officers
©f Marketing Department

If Government would have conducted
an All India wade raid on all Marketing
Offices, of BCI the entire documents would
have bzen caught  However, Managing
Director has escaped from proceeding on
deave, now he 1y convening meetings of
Marketng officers along with Dozuments,
and entire evidences are barnz destroyed

Finance Director vide his order dated
25-2-1973 has removed Shri Padmanabhan,
Fmance Manager, Trombay from charge ot
finances of Trombay Marketing.

Managmng Director has entered into con-
eracts worth crores with thurd rate foreign
compantes like Montecatiu Bdwon (ignoring
World famous companies like Toyo, CCA
&tc.) and has collected crores of rupees m
foreign banks. This 13 the reason RCI
projects Durgwpur, Basaunmi, Cochin etc.
are not bang commussioned after lapse of s
years.

Since they have done bunghng in every
field they wish to set their collaborators on
key posts to hide their deeds for ever I'hus
18 the reason they are not posting Gov-
emment approved General Managers. How-
ever, rejected corrupt officers are conunwung
General Managers. Since Managing Director
has done bunglings worth crores n Planning
and Development Doasion, the Project
Davision of FCI, he wants to make hus Colla-
borator 1ts General Manager though thig
fellow has been rejected no fewer than 3
times by Empanelment Board. For saving
thisir ¢kin, they slways given threat of
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‘Enbloc resignation’ and unfortunately Gov-
ernment has ywelded before them. The
Board of Darectors 1s full of their puppets
and they are destroying the entwre Corpora-
tion.
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The All India Officers Federation of
Fertthzer Corporation has been constantly
trying to save the Corporation from total
destruction. But Managing Director, mnstead
of recognizing 1, 15 trying hus best to sabotage
it and wrn out 1ts office bearers.

There is nothing hike Personnel Policy in
FCI. Collaborators are promoted even
within 6 months while honest officers are
hanging 1n the grade from §to 8 years.
Recruitment and Promotion Rules are violated
cvery day and puppets are being brought on
Iigh positions in already overstaffed FCL

There 1s every sort ot bungling m  Fin-
ances, Marketing expenses, during black
marketing year, worth Rs § croret have been
offered for adjstment dunng coming
years to show profit m balance sheets Re-
venue cxpeniitures worth lakhs are bemng
capitalised, While FCI Du.rectors ofhiially
consume wine worth Rs 2 lakhs every year.
Government  must take responstbthtv  for
ferulirer famine and aoing and promotng
black markenng. FCI Managing Durector,
Markeung Director \and Fmance Director,
and General Manager P & D must be pro-
secuted under Defence of India Rules and
immediately arrested

If Muuster sicerely wishes to  reconstruct
FCI, the ‘Trio’ of Directors includmg Acting
Rejected General Manager of P & D Division
will have to be relieved of thewr Porifohos
mmediately and all bunghngs 1n matters of
posting and promuons will have to be set
nght

FCI needs an emergent drasuc overhauy
1gnoning  external pressures.

SHRI D. K. BOROOAH: The hon.
member has raised & very important puat
The price of a wagon of sulphate of am noma
18 Rs. 11,000. On that, they _chargeda
premaum  of Rs. 4,000. that 18 to say,
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the cultivator would have to pay instead
of Rs. 11,000, Rs. 15,000 Similarly for
nitrate also, the price of which 15 about Rs
13,000 per wagon, they were charged Rs 1500
for Andhra and Rs. 1200 for Mysore All
this money would have to come from the
pocket of the cultivator It 18 a very wrong
thing to do

AN HON MEMBER Without receipt.

SHRI D K BOROOAH  Whatever 1t
1y Itis s very wrong thing to do

SHRI P VENKATASUBBIAH (Nand-

yal) In order to cover up thewr old
acts of commussion and omission

SHRID K BOROOAH Tknow Al
this wi'l foom part of the inquiry to be held
by the CBI

There are other matters also rawsed by the
hon member today and by another hon
member vesterday TI'hey are being looked
1nto, not related to this case but t> other
complaints, they are being looked mnto by 1
departmental inquiry which 1s being held
and I hope before long we will be able to
come to some decision

SHRI R. S PANDEY (Ranandgacn)
It 83 a very serious matter

MR. SPEAKER . Otder, order I do not
allow 1t. The Minster may ignore 1t

SHRID. K BOROOAH The matter
has gone to the CBI and they have been
asked to submut a report

(Interruptions)

SHRID K.BOROOAH : I havealready
taken firm measurés n this matter, and I
propose to take the firmest mesasures,
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SHRI P VENKATASUBBAIAH * Sir,
since we have no occasion to partiupate 1nt
this, I would only request you to permut us to
have a discussmion on this matter, because
there are many, many people highly placed
officers, who are mnvolved and to cover up
t eir sets of commission and omussion they
have encouraged unscrupulous people T
want a discussion to  be allowed on the floor
of this House, so that many facts could be
brought to the notice of the House

MR SPEAKER You cannot
because only those mambers whose names
are on the hist are call.d up»1 t» speak T
you want a discussion, you may write to
me and I will consider  (Interruption;) 1 am
told that the Demands of th» Mimstiy  are
already coming Now, Shrt R P Yadav

mntervene

SHRI R P YADAV
deal with the doings au Somoung 1
blackmarketmng 1n tne  Feruhser Chorpora-
tion of India duning 1971-1973 bv the manag-
Ing director, the marketing director and the
finance director These thre diwrectors came
to power 1n September, 1970 by a mampula_
don and since then, they had besn making
money 1n projets, contracts and fertiliser
matketing On the 18th Fibruary, 1973
the C.BI. raided ther houses and offices
and caught the documents revealing black-
marketing fertibisers on an all-India level.

Firstly, I wal!

MR. SPEAKER: Mr. Yadav, I will
notallow you to read That was onlyan
exception made.

SHRI R P. YADAV: The Mimnster
of Petroleum and Chernicals, Shri D, K.
Barooah, who 18 2 good man, of Coursew.

AN HON, MBEMBER : So far.

SHRI R. P. YADAV: -~tooka bold
step and ordered an enquiry, against t1°;
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persons. Hehad asked the managing director
to proceed on forced leave, (interruption
but he has managed to stay m office I
would request the hon Member that he
should agaun ask the gentleman togoon forced
leave

SHRI D K BAROOAH  rose—

MR SPEAKER Please do not in-
terrupt  Let him fiush

SHRIR P YADAV: The managing
director entered 1o conwracts worth crores
of rupees with third rate foreign companies
1gnoring the world-famous compames [ike
Toy and CCA, etc of Japan The Govern-
ment must take proper and strong action
agamnst the delhiberate fertiliser famne and
against the domngs and promoting of black-
marketing The FCI managing director,
the marheting director and the finance director
must be prosecuted under the Defence of
India Rules and immediately arrested If
the Alimster wishes to reconstruct the FCI,
the trio ot these directors incuding the
acting, rejected General Manager of the Ps.D
Dmvision will have to be rcheved of therr
duties forthwith

Sir, this trio 15 a big bungler and trying to
save their skin by asking the help of reaction-
anes like Baburao Patel who, in his Morker
India, continuously from December to Feb-
ruary 1ssues, has rebuked the PM and
supported these corrupt trio by saymng—I
would just quote a few lines

In one of these 1ssues, amongst several
other things, this Baburao Patel says

“Several top offictals of the Fertiliser
Corporation have  submutted their
resignations They do not hke to
work for the Government that does not
trust them and that raxds their homes
on groundless suspicion and agks the
CBI to investigate their credentils.
Most of these persons are highly
qualified, technical men, with doctrates
of foreign  universities. They Have
jobs wanting for them m America.”
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Thissimportant. It 1ssaid  that they have

got jobs watting for them mn America.

“But they have been working in India a
a considerable personal sacrifice so that
therr motherland may get the benefit
of thair special knowledge anl
experience *’

In January 1ssue he says,

“No one wants to serve under the
present widow’s Government No
one feels secure No one 1s happy
No one 18 respected From one end
to the other 1t 1s all poliics and
nepotism™

MR SPEAKER * Under the rules,
cannot read from a paper

SHRI R. P YADAV I would appeal to

the Government to take immediate steps
against this reactionary paper It should
be banned.

What 18 the account of Suspense Account
of Rs 13 lakhs lymg dwn at Trombay
credit > Is 1t not black monev ? If 5o,
who 18 responsible for 1t and why the
Managing Director, Finance Director and
Marketing Director are not being arrested
under the Defen ce of India Rules for domg
and promoting blackmarketing of fertiliser
at all-India level

May I know whether Rs 4000 to 8oco
extra monev was taken from dealers of Andhra,
Mysore and Orssa etc, on each wagon of
ferthizer ? May I know whether this
promoted heavy blackmarketing making @
wagon of ftertihsers ongmnally costing
Rs. 12000 to be sold for Rs 24000, and
whether this created fertiliser famine 10 some
Statesalso ? Whys the Managing Darectof
of FCI not bemng suspended ?

you

MR SPEAKER * You have seen others
speaking on calling attention notices  every
day. Do they do like tus ? Why don’t
you come prepared ? Why should you
read the papers ? Don't maketa practice
jam sorty.  (Interruptions).
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SHRI R, P. YADAV : May I xnow
whether this Matketing Ditettor was also
charged by former Changan snd Managing
Director of F C I for bungling in sale of
Methonal and other fishy deals > If %o
what actron has been taken against thera ?

May 1 know whether black-marketng of
fertilisers has been going on smce I97T In
spite of repested warnings from MPs 2 If
50, what action Government ys taking n the
regard >

SHRI D K. BOROOAH : Thehon
Member told the House thet the amount
collected 1n the suspense acoowmnt 18 Rs. 20
1gkhs. 1t 18 only Rs. 13 lakhs, to be precis
Rs. 12 86 lakhs. So far as blackmarkenng
is concerned, the price of fertnlizer, sulphate
of ammonua and nitrate, has goneup. This
is the subject-matter of CB! investgation,
So, 1 would not like to prejudrce the investi-
gation by gving my views ot this moment.
Certainly, we will ask the CBI to expedite
the mvestigahon as fauch as posmble In
tins particular case, 1t was done with the
knowledge of the Mazketing Direcror and
not the Managing Director. The General
Maenager also knew about st. Becsuse they
are 1 the know of if they were asked to go
on leave to facihitate the investigation .

SHRI BHAGWAT JHA AZAD (Bhagal-
puryc Is the CBI mqury a judcal
inquiry to make it sub odhee ?

SHR1 D.K. BOROOAH I do notlike to
prejucice ot influence the inquiry, L4t the
TBI make their own inquiry. On the receipt

of thelr report we wit] take all the necessary
mhessures. There is no complsint against
the Muniaging Director. In fact, It was the
Managing Direttor and Chairman who
requested the CBY o take charge of this
cage, [*
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SHRI D. K. BOROOAH: ‘May’ is
-always ‘must’. In this case, we have asked
them to go on leave. They have gone on

leave. ...
fafgez ot “F FgATE AT THHT HAAT

giar g “wee’

SHRI BHAGWAT JHA AZAD : Ina
prima facie case, why are the officers not
suspended ? Why are they asked tofgo
on leave ?

SHRI D. K. BOROOAH : It is not a
o ma facie case.

Ma; e something more may come
out. secmething more illegal, more uniawful
ma¥ came oui. .(Interruptions).

MR. SPEAKER : Mr. Borooah, may
offer vou my humble advice ? Please be
very cautious. I have already many head-
aches like privilege motions, inaccurate state
Please be very cauticus. Only

ments, etc.

a few words,

SHRI VIKRAM MAHAJAN (Kangra):
Doyou send cases to CBI on mere sus-
picion—may I ask ?

SHRI JYOTIRMOY BQSU (Dia-
mond Harbour) : There is some
confusion in the statement of the Minister. .

MR. SPEAKER : You yourself are con-
fused..  (Interruptiens). No, please.
The * that only the
mémbers Whose names are on the list can ask
questions and they have asked.

rules are

No other members can ask questions with-
out my permission and I cannot give my
permission to a member whose name is
not on the list.

SHRID. K. BOROOAH : I havé listened
to the hon. Member and:the complaints that
have been made. As I said, this particular
question relates < an investigation regarding

Fertilisers by 202
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this suspense account and black-marketing of
fertilisers,charging Rs.q4000. .(Interruptions).

It may be Rs. 8000, we do notknow. Butthe

facts on the record show thaticertainly they

have accepted a premium of Rs. 4000 per

wagon of fertilisers. Thetefore, thisis being
looked into. I am sure when full facts come

before us, then we will take firm action .

SHRI JYOTIRMOY BOSU : What is-

is the prima yacie suspicion ?

=it s sy (wgasT) : wiewTs-
SEFgRAFgAT@ g fF wET g
TesT 1 g URrFe=ee S | arst
e a1 a9 § qEw ey § Aafee
TEH T@ O AT § | HT A A
weargee § fom & are § ag S
&, AN AT T AT GAT FHd AGH
g7 fegmm &1 wlearge) O)
U & 7S T § | g UF Qo
& & A T o g Ad 7AW
AT AT § 1 A Ag & fvoaw
W @A AT AT § HeATeoT
Foamha | AT TR WD AT
HTO AT et § g7 o1 ¢ | fergear
# wicarse 7 @ fowa § @3 &
FHE 1 AR A &Y e B
dfesrow § wfg /T 285 F ST o=y
U §, SO H 270 F ST AR fgegra
MT AT ¥ 240 F Srufa e
TIOHT g9 FT T gt 6 Rermme
HATT 4. 6 F ST 9% §F2< &1 HlearssiT
I Ead § | AR gy 1 s" 9T
i mamamr g § | fawm F
FE Y.L

.....

AT WG © AT T &Y |

st s faw o # gesf aar
W E | T N qEer W fear wiw
s A M R GE | F oF Afas
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T AN X el FO9 Wq qwr fr
1 oot e & oA & fad
Fed g & fafra g3 fadel g%
FaviC AT g 3, ¥ The do wrio
& quErfiperdY faRwil & o 3t 3w W
AR wH § TR 5Q § W
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aftfa &)1 a7 A faw & da &
T ot A oy & gty qE o
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W 35 oF 430 & 5 93 wear
§TH 3T ¥ FL G qI 3T F AW FI
TR NFTHE YUAT G T W FT 747G,
1 QE; B ATH ATT T FHA & 7

of IFT TSAT © AIATT TIOF
qew Y 14T BF f wrar Sy gy
Tag ST F Aemar AR N FB
et Gy § ar 39 f5| oawr g3
T 39 & 5g 91 ¥ ¢

“Similarly, the marketing Manager at
Trombay has goneon Jeave. The Central
Bureiu of Investigation has been asked
to injicate whether for purposes of
facilitating the quiry, some other officers
concerned with these transactions
should be also asked to proceed on leave

wF ST FTOAM AT OF T gL AIEAY Ay
BZar i s A1fEe g7 ST AT 9 BIax
# o7 &T A0F ST T TTHIAA § AW
T (CREL 1G5 I
AAT A FLH T H A4 FF FFEAT
Fgaz wragl g AT 93z T J4r
WA § | sEfAeSTR I § T
fafrez: wz w3 ... ...

y oA ofqardt (Mtads): ag
Fgad g AT FAX H AN 77 AT
gar sy &1 asds fear s § A A
1 gl g & Sl |

ot JIFTH TEAT : 7 FT I FET
Wa AR A L & wew a4y
fafaer: fegamm 7 =1 Prar smar )
¥ ogmd a ¥ & T84 |

ag S TAST T T FATAT F e
FIERTE & &737 FAAL &
g Hgwfaar g, afeai 9 svowA
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AT AIH gw faa vz < &
A & IT AT5T & {73 | TFo Hro WEa
F gAisT & fAg g fram s )
A G W AT ANT WEgw s o
RHET &TH §757 ¥371 Hagsafag
T TET FAT A AT F] O IAH a1
HOaTady T E | AT OF WA
4 g W Oy ox fagim FaAn
BT SE FTEH H AT (H07)

v s e

MR. SPEAKER : [ have not allowed any
member on anything. .
(Interruptions)

13 hrs.

MR. SPEAKER : Papers to belaid—

PAPERS LAID ON THE TABLE

DEMANDs FOR GRANTs OF THE INDIAN PosTg
AND TELEGRAPHS DEPARTMENT FOR
1973-74

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA).
I beg to lay on the Table a  copy of the
Demands for Grants for experditure of the
Central Government on the Indian Posts and
Telegraphs Department for 1973-74 (Hind;
and English versions). [Placed in lLibrary. See
No. LT-4486/73].

INDIAN FOREST SERVICE (AFPOINTMENT BY
COMPETITIVE EXAMINATION) AMENDMENT
REGULATIONS

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : On behalf of Shri Ram
Niwas Mirdha,

I beg to lay on the Table a copy of the
Indian Forest Service {Appointment by




